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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 1st January, 2026

Ref: HQ-PUBO015/1/2020-PUB-BIS (1398).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Amendments to Indian standards,
particulars of which are given in schedule hereto annexed have been established.

SCHEDULE
Sl No., Year & Title of the No. and Month/Year of Date of Date till which the
No. Indian Standard the Amendment Establishment of standard without the

the Amendment amendment as
mentioned in column
3 shall remain in
force
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IS 5884 : 2020
Textile Floor Covering — Hand
Tufted Carpets — Specification
(Third Revision)

Amendment No. 1
December 2025

29 December 2025

28 June 2026

IS 12105: 2014
Automotive Vehicles — Valves
of Automotive Air Brake
Systems — Method of Test
(First Revision)

Amendment No. 1
December 2025

29 December 2025

28 June 2026

IS 13363 : 2017
Automotive Vehicles — Air
Brake Systems — Performance
Requirements for Drain Valves
(First Revision)

Amendment No. 1
December 2025

29 December 2025

28 June 2026

IS 13603 : 2014
Automotive Vehicles — Air
Brake Systems — Performance
Requirements for Brake
Chamber
(First Revision)

Amendment No. 1
December 2025

29 December 2025

28 June 2026

IS 13604 : 2014
Automotive Vehicles — Air
Brake Systems — Performance
Requirements for Dual Brake
Valve
(First Revision)

Amendment No. 1
December 2025

29 December 2025

28 June 2026

IS 17361 (Part 2) : 2020
ISO 11111-2 : 2005
Textile Machinery — Safety
Requirements
Part 2 Spinning Preparatory and
Spinning Machines

Amendment No. 1
December 2025

29 December 2025

28 June 2026

IS 17361 (Part 3) : 2020
ISO 11111-3 :2005
Textile Machinery — Safety
Requirements
Part 3 Nonwoven Machinery

Amendment No. 1
December 2025

29 December 2025

28 June 2026

IS 17361 (Part 5) : 2020
ISO 11111-5:2005
Textile Machinery — Safety
Requirements
Part 5 Preparatory Machinery to
Weaving and Knitting

Amendment No. 1
December 2025

29 December 2025

28 June 2026

IS 17361 (Part 6) : 2020
ISO 11111-6 : 2005
Textile Machinery — Safety
Requirements
Part 6 Fabric Manufacturing
Machinery

Amendment No. 1
December 2025

29 December 2025

28 June 2026
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IS 17361 (Part 7) : 2020
ISO 11111-7 : 2005
Textile Machinery — Safety
Requirements
Part 7 Dyeing and Finishing
Machinery

Amendment No. 1
December 2025

29 December 2025

28 June 2026

11

IS 17362 (Part 1) : 2020
ISO 9902-1 : 2001
Textile machinery — Noise Test
Code
Part 1 Common Requirements

Amendment No. 1
December 2025

29 December 2025

28 June 2026

12

IS 17362 (Part 7) : 2020
ISO 9902-7 : 2001
Textile Machinery — Noise
Test Code
Part 7 Dyeing and Finishing
Machinery

Amendment No. 1
December 2025

29 December 2025

28 June 2026

13

IS 17483 (Part 2) : 2020
Geosynthetics — Geocells —
Specification
Part 2 Slope Erosion Protection
Application

Amendment No. 3
December 2025

29 December 2025

28 June 2026

14

IS 17880 : 2022
GeoSynthetics — Synthetic
Polymer Rope Gabions for

Coastal and Waterways
Protection — Specification

Amendment No. 1
December 2025

29 December 2025

28 June 2026

CHITRA GUPTA , Scientist G & DDG (Hallmarking and Training)
[ADVT.-1II/4/Exty./586/2025-26]
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